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Tender for supply of gold coins

984. SHRI M.E. ACHUTHAN :
SHRI D. RAJA:

Will the Minister of COMMUNICATIONS AND INFORMATION
TECHNOLOGY be pleased to state:

(a) whether it is a fact that the Department of Posts has floated a tender for

supply of gold coins on sale, if so, the details thereof;

(b) whether it is a fact that this action is against the directive of RBI and

assurances from the Finance Minister to restrict the sale of gold; and
(c) if so, the action taken to revoke this tender?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS
AND INFORMATION TECHNOLOGY (DR. SHRIMATT KRUPARANI KILLI) : {a) to
(¢) Department of Posts had floated a tender on 06.11.2013 for supply of gold coins
on sale or return basis for sale through Post Offices. RBI circular dated 14.08.2013
has only prohibited the import of gold in the form of coins or medallions.
Department of Posts was not importing gold coins or medallions for sale. The tender
was only for retail sale of gold coins on behalf of business partner. However, in
pursuance of the spirit of RBI circular dated 14.08.2013, the Department has since
decided to cancel the aforesaid tender and the tender stands cancelled vide notice

dated 18.11.2013.
Participation in international internet governance fora

985. SHRI BHUPENDER YADAV: Will the MINISTER OF
COMMUNICATIONS AND INFORMATION TECHNOLOGY be pleased to state :

(a) the extent of India’s participation in international internet govemnance

fora such as for ICANN, WIPO, ITO and IGF;

(b) whether Government has inculcated any aspects of the agenda in

consideration of any of the aforementioned fora in the past five years; and

(c) 1if so, the details thereof and if not, the reasons therefor?
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THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS
AND INFORMATION TECHNOLOGY (SHRI MILIND DEORA) : (a) India is
represented in Governmental Advisory Committee (GAC) of Internet Corporation for
Assigned Names and Numbers (ICANN) and also in Multistakeholder Advisory
Group (MAG) of Internet Governance Forum (IGF) through Department of
Electronics and Information Technology (DeitY ).

In addition, India is also represented in Working Group on Enhanced
Cooperation (WGEC) of Commission on Science and Technology for Development
(CSTD) of United Nations (UN) and on other UN related forums on Internet
Governance through Ministry of External Affairs (MEA).

India is represented in International Telecommunication Union (ITU) through
Department of Telecommunications (DoT) and World Intellectual Property

Organization (WIPQ) through Department of Commerce (DoC).

(b) and (c) India has created Inter-Ministerial Group (IMG) on Internet
Governance under the Chairmanship of Secretary, DeitY with representatives from
Departments namely Ministry of Home Affairs, Ministry of External Affairs, National
Security Council Secretariat, Department of Telecommunications, Ministry of
Information and Broadcasting, Department of Legal Affairs and Department of
Commerce; wherein all matters related to Internet Governance are discussed to

formulate India’s position on International Fora on Internet Governance.

In addition, India is also in the preparation of India Internet Governance
Forum (IIGF), which is a Multistakeholder Body including Civil Societies, Academia,
Private Organizations apart from Government to discuss and deliberate the issues on

Internet Governance.
Telecom connectivity of West Bengal

986. SHRI VIVEK GUPTA : Will the Minister of COMMUNICATIONS AND
INFORMATION TECHNOLOGY be pleased to state:

(a) whether all districts of West Bengal have been covered with

telecommunication network; and

(b) if not, by when does Government proposes to cover the same?



